FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SWAMINARAYAN DIAMONDS PRIVATE LIMITED

OPERATING IN IN THE BULK TRADING AND PROCESSING OF ROUGH, CUT,
AND POLISHED DIAMONDS FOR RETAILERS AT MUMBAI
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN & CIN/ LLP No. Swaminarayan Diamonds Private Limited
PAN: AASCS2465C
CIN: U36997MH2012PTC237451
2. Address of the registered office AW2111, Bharat Diamond Bourse,
Bandra Kurla Complex Bandra East,
Mumbai, Maharashtra, India - 400051.
3. | URL of website NA
4. | Details of place where majority of fixed assets are located NA
5. | Installed capacity of main products/ services NA
6. | Quantity and value of main products/ services sold in last financial year | Rs.2,55,54,30,942 (Revenue from sale
of goods as on 31 March, 2024)
7. | Number of employees/ workmen 0
8. | Further details including last available financial statements (with For further details write an email to
schedules) of two years, lists of creditors are available at URL: cirp.sndpl@gmail.com
9. | Eligibility for resolution applicants under section 25(2)(h) of the Code is | For further details write an email to
available at URL: cirp.sndpl@gmail.com
10. | Last date for receipt of expression of interest 25.11.2025
11. | Date of issue of provisional list of prospective resolution applicants 05.12.2025
12. | Last date for submission of objections to provisional list 10.12.2025
13. | Date of issue of final list of prospective resolution applicants 20.12.2025
14. | Date of issue of information memorandum, evaluation matrix and 24.12.2025
request for resolution plans to prospective resolution applicants
15. | Last date for submission of resolution plans 24.01.2026
16 | Process email id to submit Expression of Interest cirp.sndpl@gmail.com
17. | Details of the corporate debtor’s registration status as MSME. Type of Enterprise: Medium

Manufacturing
UDYAM-MH-19-0010930

IP Megha Agrawal

Registration Number: IBBI/IPA-001/IP-P01456/2018-19/12272

Registered Address:

001, Shivranjini Apartment, In Circle of

Congress Nagar Garden, Congress Nagar, Nagpur -440012(M.S.)
For Swaminarayan Diamonds Private Limited

Date: 10.11.2025
Place: Nagpur
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nation

Mumbal, Monday, November 10, 2028

wwwfreepressjournal.in

Kingpin of narco-terror module held by J&K SIA Kashmir cracks the whip on
online terror networks, nabs 9

FRJ News Service Into custody on a three days
MUMBAI trunsit remand from Mumbal.

‘The State Investigation Agency
(S1A) Jammu and Kashmir
recently arrested a main king-
pin of a narco-terror module
from Mumbai Airport. The
arrested accused Identified ax
Mohammad Arshad allas Asif,
a resident of village Degwar
Terwan, District Poonch, had
been absconding since 2023
and was operwting from Saudi
Arabla.

The accused has been taken

apprehended and & huge
(Y

The case was registered In
May 2023 following relinble
Information  regarding
narco-terror module opert-
Ing In the Pir Panjal reglon

During & joint search opers
atfon conducted by Pollee and
Army, on the Intervening
night of 30/31-05-2023, an
exchange of fire took place
between terorists and the
search party. In the ensiing
operation, four terrorists were

Mohammad Arshad, *! A tinl of clght e
were found Involved Iy the
a resident of village  cue, out of which two were
ogr ar Terwan, absconding. One abaconder,
Distriot Poonoh Laquit Ahmed, ws earlier
was abscondlng arvested by SIA Jammu from
since 2023 Snwdar - Vallabhbvhal — Putel
International Alrport,
——
Ahmcdnhnd In March nm
enche of arma Who had

and narcoties was recovered,
which Included, 20 kg heroln,
one Improvised  Explosive
Deviee, six hand grenades one
AK-56 Rifle, four pistols and 70
live AK-56 Rounds, oficials

the Incldent to Dubnl. m
other absconder, Mohammad
Arshad nllas Asif, Is the maln
handier and key link between
Pukistan-based handlers and
operatives I Jammu &

Kashmir. He had factlitated the
trevel of eo-nccuned Laguit
Almed (o Dubal and also
organtsed a seeret meeting In
the Sumnkote aren for reviv
Ing terrorfsm and nareo-ter:
ror actlvities In the Pir Manjal
teglon under hls guldance,”
the officinl sald

The SIA Jammu had earller
fssued a Look-Out Clreular
(LOC) against Mohammnd
Arshad In the year 2023, fol-
lowed by the Jssuance of a
Non-Dallable Warrant (NBW)
from the competent court.

rT
JAMMY

Nine people, Inchiding o
woman, were detained on
Sunday n Counter
Intelligence Kashmir carrled
out mids across the Valley ne
part of Its crackdown on
online terror networks,

Acting on credible Intell)-
gence about the online glorifl-
catlon of terrorlsm and the
of youth, a spo-
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INVITATION FOR EXPRESSION OF INTEREST FOR
SW AVAN DIAMONDS P

E-Tender Notice

Chandmpur Super Thermal Power Station MAHAGENCO,
Invites bid offers from reputed and experienced Companies
to Participate Inthe Competltive bidding Process to following
‘O&M Tenders.

NOTH
N THE FAMILY COURT NO.7 MUMBAI AT
PETITION NO. B47 OF 2020
MJnl‘ /':M ..Patitone

kesperson sald the Counter
Intelligence Kashmir (CIK)
teams targeted 10 specifie
locatlons In Srinagar, Kulgam,
Baramulla, Shoplan, and
Pulwama.

“In a sweeping crackdown
on online terror networks,

Srinagar police and Central Resarve Police Force
(CRPF) conduct searches at residences of the
membaers of Jammu and Kashmir National Panthers
Party, Overground Workers, and UAPA/PSA accused
currently on ball, In Srinagar on Sunday

and the Internal security of the
region by rooting out digital

pects, Inchuding one woman,

//

homefirst

Bank of Maharashtra
Office Address : Shop No. 101,102,201, inara
Busioess Leeway, Powerhouse Uink Road,
‘Aarogya Mandw, Ratnagil - 415639

n

|8 TTender NO (Rfx Noj /B pion / Costin - Hespondot| | CIK launched coordinated  have been detained. “A cache | I
N Re. T, : ralds ncross Kashmir Valley of Incriminating evidence, threats at rh:»r w;(rsc, hic
d  sald, adding the crackdown s
1 [EM-Il/RfxNo. ontract h todny, sending a declsive mess-  ranging from SIM cards an. iy
M M. Seyed Mushisg Wazd A, I/M age agalnst extremism and  mobile phonesto tabletsanda  just the beginning of an inten
4. Dotals o place where majorty ol e |NA ubrn: Igh:n%n:d o";:'el‘o".;mm Yoo S il dcatkis of lu’ W h&n cfher un“huse,' the spokesper-  varlety of digital devices, has  sifled fight against online ter-
sstots o ocaied years CTPS, Chnndrupur I Rs, uu xm Imbi son sald In a statement. been seized for forensic exam-  rorism and unlawful digital
B 'dwmd-uuam A | [9902150.20/- n NOTICE wnr-mm " This robust operation,com- | '~ he sald. activty. He sald more ralds
Ra2 55,64, 30,042 2 [BMHI / Rfx No. 3000063080 / Work of IN-SITU s Sections 34 and 38 of “from The spokesperson said the and detentions are imminent
mnnumr_}"‘ ol repalring ducted with support spol
|7 Nomber of employees/ workmen ;""“ 22 and servicing of various High-pressure Vaive Actualors al :b')“smﬁ;" ronl | local police, focused on Indk  materfal recovered is expected  as authorities remain gﬂdf:t
3 Unit-5 AOH & at U-8 during Shut Down, 500 MW, CSTPS, | |, TAKEFURTHER! wopetionin| | yiduals alleged to be misusing  to yleld critical Jeads, paving In upholding peace in the
Chandrepur/Rs.748219/- Fredcd l dposat 0 1A | ooie) media platforms to  the way for further investiga-  Valley and  protecting
s e o Decomber, 2028 ol 11:00 e.m. (Sharp| ln ’ th from the
o 3 ™™/ Famlly Court umbal ol Inclte vlolence, spread antl- tion and additional enforce-  Kashmir's you
< R No. 3000083040 / Work of Painting of various| [Euces ay aha Horie Femly ok | rociona] propsgands. and  ment actlon, “This action influence of Pakistan-backed
e ‘ c"g;:, oodlers & pipelines on tubine side at Unil-3 & 4 K’.'.:”" i Somky ot N 'I foster hatred,” our terrorist handlers and violent
L L S, Chandrapur es and when required basis / Rs. feguarding public order  extremism.
11| Dot oftssum o provisonal Bt of | [s27612.50/- rea ;""‘,:"ma__'“hw o sald, Thnoﬂlchlnldnlneu to safeguarding public o
= - 4 [TECH / Rfx No. 3000063145 / Ma et bt Pt g
2, Lo 6 ot submiswion of objechons & | 10122005 naging of Chummer procsed
S Gues Houts s CSTPS, e es x| e || Laite arrival: 10 push-ups for Rahul
u D;e:-dhhdm 20122025 for two years/Rs. 14342055/ Ingultar, Judge, CourtNo. 7 o 11.09.2028.
[GIVEN UNDER MY HAND AND BEAL PTI Congress leaders sald or surprising for our leader,
O n-u—.:‘-:-m = 2122025 § [CHP-D / Rix No. 3000063049 / Procurement of Apron | [THIS COURT DATED THIS 13t day of K . Gandh complied with the  Rahulf, o do. In our camp,
,m_":; m"‘“" Feeder Chain Links and Pan Bolts installed at CHP-D | |°22% %% V. Dapuy Ragietra | | s “ten push-ups punishment we follow the discipline
95 Lt dute o subemiion of rsokion ps |24 01 2026 CSTPS_IR"‘OBMW' @ Famiy CoutMumbal| | conjor  Congress leader  rule® set by AICC Training strictly. There Is a democracy
16 Procos el i o bl Exromion o s | o o Above floated tender published in MAHAGENCO ontine Portal. S Ens, Mumbaidoo 01| | Rahul Gandhfslate arrival st DepartmentheadSachinRao in the party where IB
i For the detailed Tender document, interested bidders should a Congress training camp In ~ for  participants if they members are equal an
I L LL_3 [Marctsctring, UOYAMA-10-0010430 visit SRM Website https:lleprocurement. mahagenco.n for Pachmarhl In  Msadhya arrived late at the camp treated as equals There is no
G P Moghs Agawal || (ST No. 0110 05) For any query Pradesh by two minutes on- underway - “under  the bossism In our party Iike fn
s, Rogielorsd Address: 001, Sovrangs Aparmant, Sd/- earned him 8 ‘pun-  Sangathan Srajan Abhiyan  the BIP",MP Congress media
umunm& i mwm%—m m.m%m';: CHIEF ENGINEER (O&M)| \shment' of ten push-ups, a  (55A). The drive will end on  coordinator Abhinav Barolia
Place: Negpur For Diamonds Pivae Limked CSTPS, CHANDRAPUR party leader sald. Nov 1L “This s nothing new  sald.
= omp d . The Brihg

"

Supply & Transport Undertak
(OF THE GRIANHUNDA WAHANAGARPALIKS)
BEST Bhavn, BEST Marg, Posi Boxa, 192, MuTba -400 001

]

: emratnagiri@mahabank.co.
REF: POSSESSION NOTICE UNDER gl w“‘"' On behalf of The Geng Undertaking, separate
SUB-RUL (1) OF RULE 8 OF THE SECURITY INTEREST (ENFORECEMENT) RULES, 2002 ‘ PTTTTTTIYRPp N | e tenders for CiviElectrical works are Invited I single bid
below, FIRS Lol . system from the qualified Contractors having requisite
::.ltm under section " A 2002 (A No. 54 of 2000 0 o powny o experlence / having registration In respective class & category
50 days from te date of of respectve notices. YowBormowers all, however, outstanding ¥ stguisied Rotnaget y ‘Securitizaton and Reconstruction of Financial with other Govt, and Seml - Govt. organisations.
L I i muw”hﬂ X bt oot Assat —mh:m Interest Act, 2002 and In xercise of Date of Tender Advertisement : 10.11.2025.
- bor Sac. LML} Jolthe phrepei e For further detalls please vislt our web site
5. | Name of Borrowera! Datoof [Toi O asoa | Osieol Sorromer At o httpsy//www.bestundertaking.com
sl e Descrigton of Morigaged Property Oomend ey ey s ot s e v | [ PROYGECIT 2028 GENERAL MANAGER
Guannion Notos | Notics a 00R) Sevem O] poa sppicabie merrest thereon we. 17.07.2028 phvs cost and
1. |Sunll Shivaji Chaudhari, | Plot No-20 10 32, RENo-33, 147, Block No-11/A,Shree Ganesh Residency, Mole | 13002028 &Z2AT0 | 86110028
Bagumen,Ta Pals Road, Weat Pk recot of O saud Hotca
|| 1028, NorthPlto-3, Bouth-Rod. ol cscspinptreli oo slebopesfumd OSTOMY ASSOCIATION OF INDIA
2 |Late Ramdas Baburao Ugale | Flat No05, Ground Fioor, Wing RUBY, Laxmi Naraysn Residency,Chaturvedi WL | enan o dncrded warcha of
o 0 03002025 LS L Reg. No. F.12417
U Rambar Nalavade, ..&m%ﬂm"ﬁ"u‘!wm e § of O Tocurty mtures U~ozemend s, 2002 o9 e Oor doy of (Afllialed to Indian Cancer Saclety)
Other Rosd,Nodth South . - - 74, JERBAI WADIA ROAD, BHOIWADA-PAREL,
Late Ramdas Baburao Ugale The Borrower and (e Abiic ' general s hereby cautioned not 1o deal MUMBAI-400012
(Decaased) D B rTperty and dmy Gesings witA the property wil be subject L0 the Tul 02224128087, Telefax : 022- 24161447
3. [Nishant Prakash Waive, | FlatNo-804, 6 Floor, wwmmmmum Fiesano LVIGH |gyopamas| WL | Wamas | [ e 5 b o et futs b :':,":’nmm , Email 1d : com
Wahe | Rahatol, Bacapur, Rahol Baclapur Maharsai, (21503 Bounded by North-Open soetatie terest Parvon w.e . 17,07 2025 phs cost and expamses.
Plol Exst-Road, West-Chawi, South-Rahatoll Vikage. ¢ ovoeer? sEomon b (miad 10 (v ovions of Seb "ol
poron s 11 o . o o e sacton 1 2| | Annual General Mealing of the OSTOMY ASSOCIATION
opay o OF INDIA, (Alfiliated to Indian Cancer Society), 74, Jerbai
Wadla Road, Bholwada Parel, Mumbai-400012 will be
DESCRIPTION OF THE IMMOVABLE PROPERTIES : .
y dosing joc 1 chargs of HOME FIRST FINANCE COMPANY INDIA LMTED ko e amcurd s hevaraoowe | 740 __,__.,,__“,_MW held on Sunday, 30th November, 2025 10.00 a.m to 5.00
agai sourmert Fosse 2.8 Wi Groomd Focs atmamsuing 175 Sat bt Up. | | P-M- 81 Tata Memorial Hospilal (LECTURE HALL-OPP.
drsad S Na. 21540 2158 Hata Wo-4/3, ¢ wilage Ludal, Takika- Kucal, Dutric. | | RUSIom Chokshi Auditorium), Golden Jubilee Buikding, Dr.
Place; Mumbal Offica, and Dounded a: E. Borges Marg, Parel, Bhoiwada, Mumbai-400012.
Date: 10-11-2025 Home First Finance Company Inia Limied ::-'-ﬂl"-'ﬂw o Sec Sd/-
On or towards the North: retary
Ont s o SO o o Gt FOR OSTOMY ASSOCIATION OF INDIA
0 Circle Office Mumbai Western 0 0 Togeener and o/ /o
) B K Comppr, B om0 : : furmture anemd therson. Place : Mumbal
— Emat D RFA Dote- 07.41.3025 s4/- Date : 10.11.2025
1 Place: Kndal
Rul {8 oftheSacurty intsrst (Enforoament) Rules, 2002.

WHERE IS BASIS" and *AS IS WHAT IS BASIS” ang WHATEVER

membnudnm 4 Adrocsed Offce, bt the Auhrisad Officer shal nol be answeratis br any ey, missitement of omsscn | s

& ‘Nasa o e Branch
Mo Nams of the Accourt
ama & adarveses of the Borroweri) | ) T e
© $BLE;
- — tgpendian)  POSSESSION NOTICE (under ute s}
POSSESSION NOTICE fsce puie (1))

1 [COMombalWestarn FialNoS05,SinodS, 47,50 A BNXNE Ratnaget Zonw, uader the Securinzaton #xd Reconsirtion of Fiancil
PRAMOOKUMAR R| BWing. Buiding No §, Suntech West World 1 |B)14 87,050 (As 290,700~ |10.00em 0 ‘Rohd Kakaput Asset and Enforcement of Secwrity Interest Act, 2002 and in exercise of
FatNoS05,5in045,47,50 TriNaguon Vasa, Pahr 01208 | pbs vt chages hwcn) [ 11 20510 | O400Pm | Tamasna || | e SF PSSl At Sac.13(12) sead whth Aule 3 of the Seciriy Mseseit
BWrg BuidnghoS, Surech WestWodd 1 | s, bosra Pramad bsha & Pramod R|C)19092022 o Security interest nmu-mdmmmm (bﬁw—n) Rudes, 2002 sued 2 Demand Notkce dated 18.08.2025
Tivii Naigeon, Vasal, Paighar 401208 0) Symdakc. ICIRs. §000% mu)mmm:dmmm(&w—-)mm the Bomower- Mr Dattara) Abmaram Kerkar 10 repay amount

Bk up area: 475 5q.FL wmunﬂmu‘wuumm mhuumw(l-mmwunmw

(7 [COMumba Westorn - mmmhm wmmnwm A Ra 4212000 SHIV SARV ENTERPRISES Proprietor Mrs. Seyal L 18.08.2025
Khursed 8)7,25,932.45 (As o0n8)Ra 421,200~ hmmmm-n-‘mm P cont and eapenses a3 mentioned in the demand notice within 60 days
mmm.um‘smmou.w Now Suvey No44, a Brayander Road.|3 mm P et &0 11 20089 0 R3.29.71020.00/- (Rupses Twenty Mine Lakhs Seventy One Thousand | | from the date of receist of the said Notce.

0 ~E2s( 1o & Dut. ~Thang401107. Twanty Mine Only) 23 08 22.07.2025 Phus further intesest, cost, charges, etc, The Barrowers having faded 10 repay the amount, Notice is bereby pven
'::“_ W.':',MIIIM&(M“OIHWNH M"m! within notice. 10 the Borrower and the Public in general that the undersigned
herw 40110 0) Symbaic The Borrower having faded 10 repay the amount, notice is hereby gven | | symbolic possession of the propertes. herein below In exercise of
3 [COMumbal Wevtarn Fil o201, 20d s, it Ry A-{N 7023 11205 |NdKawn ol || | 12 the Borrower and tne public in general that the undersigned has taken | | powens conferred on Nim under Sub Section (4) of Section 13 of Act read with
;m:uw k. g fo. 2. Koutoa Ngat 6)13,73.890.00 (Au onlg Ra. 14000 (1000800 " Xt || | $1mbolc Possession of the property descried heren beiow in esecise of | [ Aue 8 of th Securty interest Enlrcement Ruls, 2002 o0 s O4Eh day of
s S, Uned Regency. A = Wing, mmm_m-mw 31/102025) prs 0400pr | 7aaisani ‘section 13{ nae 8 | | November 2025.
M“"‘F”_';"""m Noger Pamiamd, Bos | Bul up wes: 350805 R charges harecs) of the said rules on the 07th November 2025. The Borrower and the Public in general s heredy Cautioned 7o
gm mmmm.mummm-m with the property aad any dealings with the property wil be
™ are hereby cautioned not 1o Geal with the properly and any deaiings charge of Bank of Maharashtra Katta Pendur Banch for Rs.
TERUS AND CONDITIONS h propery wil be subject 10 te charpe of te Stte Bank of lncia fo (| (Rpees Fuateen Lth Twehe Thousind Seventy (9N Of
9 an amount Rs.29,71,029.00/- (Rupees Twenty Nine Lakhs Seventy One apphcable nterest hereon w.e.t 18.08 2025 phus cost and

Thousand Twenty Nine Only) a5 on 22.07.2025 Phus hather interest, cost.
and incidental charges thereon.
The Borrower's attenton is invted lo provisions of sub-section (8) of
section 13 of the SARFAESI Act, in respect of time avallable, 10 redeem the
secured assets.

A ot e ‘M-w/ o X b Sacured Assets
| smaun 2% e 0 Arou, s £ Details of Movable Plant and Machineries
ey Lo nrecer . TeAuraresg| |[OFicription | Dateof | Suppiers Ay particdan
openy & 10l o
v wd Machinery 7023 | ESSARCON | Plant & Machinery v Mig.
wumwmmw_uxuunun?qnmmmohnuhmn-muna—;-\ ‘rmwmmiﬁf
Sawantwad, DL Sindnuduy
Dar 98 112026
Pace Memte o Date: 07/11/2025 -
Puniad Natenal Badh Place: Tt Somaateadl. Seme Bask of ingla

mwmfm.muwmu

Al those pueces and parcels of and sdvate berg nd WL &T
Tahita- Mahan, Dstrct- Sndhudurg ng 1104 ¥

and bearing CTS/Survey No./Gat No. 618 rasa No. 2/2 ot

bounded as foliows.:

On o towards East mu‘ummu [t

0n or towarcs South Pt N, 2
Togethes with the buddeg Mo sinclue CasUTedlo be Coralicted
thereon, Ruture/furnture Mnesed thereto.

Date- 04.112025

34/
Place: Tavade Authortzed Officer, Bank of Maharashtsa
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